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(b) The annual a)]ocation of funds 
and expenditure inc"rred in respect. of 
Krishi Vigyan Kendra, Shikohpur dUring 
the last three years are as fo])ows : 

-------- _-- - --- - - --

Year 

J 985-86 
1986·87 
1987-88 

Total allocation 
(Rs. in lakhs) 

5.72 
2.22 

27.50 

Total expen-
diture 
(Rs. in lakhs) 

4.95 
2.68 
8.60 

------

(c) The estimated requirement of 
funds for the constructi('n of Krishi 
Vigyan Kendras buildings is Rs. 21.18 
lakhs. The total amount sperl! so rar is 
Rs. 5.30 lakhs. 

(d) Yes, Sir, A regular Chief Training 
Organiser was appointed for the Krishi 
Vigyan Kendra, Shikohpl'r in September, 
1985. 

Construction of Katibar·H~risbcbandra
par Road 

4697. DR. GOLAM Y AZDANl : 
WiJJ the Minister of SURFACE TRANS-
PORT be pleascd '0 statc : 

(a) whether under the State roads of 
Inter-State of Economic Importance Scheme 
a road proposal was sanctioned for 
connecting Katihar (in Bihar). with Han-
shchandrapur in West Bengal; 

(b) whether the foundation of a bridge 
over the Falahar river has already been 
laid by the Bihar Chief Minister to connect 
Katihar with the br idge ; and 

(d if so, the reasons for not taking 
up construction of the road from this 
bridge point to Hari~hchandrapur ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURfACE TRANSPORT 
<SHRI RAJESH PILOT): (a) Only a 
pan length of Kallhar·Harishchandrapur 
Road co\'cring improl'ement of 10 Km. in 
Pranpur - Labha - Dilli - Diwanganj sectiOD 
includiuS Mahananda bridge bas been 
lan<:tioncd under E&I Prear_mme. 

(b) Yes, Sir. 

(c) The Government of West Ben~al 
has nut so far been abJe to take up the 
construction of this section of the State 
road nor have they been able to provide 
high priority for its sanction under Inter-
State and Economic Importance Scheme of 
Hie Union Government. 

Permission (or Light and Sound 
Programme at Sban"arda Fort 

4698. SHRI V.N. GADGIL: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Government have received 
from the State Government of Maharashtra 
or the Pune Municipa1 Corporation any 
request for permission to introouce light 
and Sound Programme at Shanwarwada 
Fort in Pune ; 

(b) whether the Department of Arch-
aeology bas declined permission to intro-
duce such a programme ; and 

(c) if so! the reasons for the same ? 

THE MINISTER OF STATE IN THE 
DEPART:-'lENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI LoP. SHABO; (&1) Yes, Sir. The 
request of MnnicipaJ Commissioner, Pone 
was made on 9.9.81. 

(b) No. Sir. 

(c) Municipal Corporation. Pune were 
requested to send the details of the propo-
sed prC'gramme for examination for accor-
ding permission to introd~ce Usbt and 
Sound Programme at Shanwarwada Fort in 
Pune which has Dot been received so far. 

Expenditure OD Festival of .... 18 
Held A ..... 

4699. SHRI M. RAOHUMA REDDY: 
SHRI MOHANBHAI PATEL: 
SHRI AMARSINH ItA THAWA: 

Will the Minister of HUMAN RES0-
URCE DEVELOPMENT be pleased to 
Itate: 




